16655 Papers laid

68 laid on the Table on the
25th March, 1968. [Placed in
Library.  See No. LT-6332/
66].

3) A copy of the Khadi and
Village Industries Commission
(Amendment) Rules, 1966
published in Notification No.
G.S.R. 590 in, Gazette of India
dated the 23rd April, 1086,
under sub-section (6) of sec-
tion 26 of the Khadi and
Village Industries Commis-
sion Act, 1966. [Placed n
Library, See No. LT-6333/64;.

(4) A copy of the Coffee (Second
Amendment) Rules, 1068 pub-
lished in Notification No.
G.S.R. 628 in Gazette of India
dated the 30th April, 1966,
under sub-section (3) of sec-
tion 48 of the Coffee Act, 1942,
Placed in Library. See No.
T-6334 /66],

(5) A copy each of the following
Notifications under sub-section
(8) of section 3 of the Esssen-

tial Commodities Act, 1955 —

(i) The Taxtile (Production by
Powerloom) Control (Am-
endment) Order, 1966 pub-
lished in Notification No

S5.0. 1217 in Gazette of
Indla dated the 23rd April.
1966,

(i) The Cotton Textile Control
(Amendment) Order, 1966
published in Notification No.
5.0. 1217 in Gazette of India

dated the 23rd April, 1996

The Woollen Textiles (Pro-
duetion and  Distribution
Control) First Amendment
Order, 1966 published in
Notification No. S.0. 1218 in
Gazette of India dateg fthe
28rg April.

[Placed in Library. See NO.
LT-0333/08).

(i)

VAISAKHA 23, 1888 (SAKA)

16656

12.49 hrs.

DEMANDS FOR EXCESS GRANTS
(GENERAL)

‘The Deputy Minister in the Ministry
of Fimance (Shri L, N. Mishra): Om
behalf of Shri Sachindra Chaudhuri 1
beg to present a siatement showing
Demands for Excess Grants in respect
of the Budget (General) for 1908-64.

124914 brs,

MESSAGE FROM RAJYA SABHA
Secretary: Sir, 1 have to report the

following message received from the

Sceretary of Rajya Sabha:—

“In accordance with the provi-
sions of sub-rule (8) of rule 188
of the Rules of Procedure and
Conduct of Business in the Rajya
Sabha, 1 am directed to return
herewith the Finance Bill, 1888,
which was passed by the Lok
Sabha at itg sitting held on the
S5th May, 1988, and transmitted to
the Rajya Sabha for its recom-
mendations and to state that this
House has no recommendations to
make to the Lok Sabha In regard
to the sald BiLL™

12.48) hm.

PETITION RE. PLAN ALLOCATIONS
FOR EDUCATION

st swrmfre wreht (faooelte )
& e W g AET & fag g
arizAt & art i whew wrofie smafas
frerss o &% qF aifewr for o 2w
& fufaw wril & oww e ¥ ofie
werrae) & genee B, W e g o

12.50 hrs,

STATEMENT RE  PLANNING
MINISTER'S VISIT TO USA AND
CANADA

Mr. Bpeaker: Shri Ascka Mehia

Skri B N Msukerjoe (Calcutm
Cemdral): From whit we heaed



